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For th
& Petitloner. Mr@Samlr Ghooh, counsel

For
the Tespondentg: NOWE,

Thls is filed as an wnlisted motlon to~day. Mr.Sawlr _
e

4
Ghosh, 1d. cotnsel, appears for the petltloner; None appears for
. A X . . . }x

the reqpondents.
The Application be 11 sted for hearing regarding admission

jon 28.7.97. The petitioner shall forthwith serve copies of the
application together with annexures upon all the reoponoents who
may file rey1g at least a week before the - date LlXFdQ

In the meantlme, hearlng the 1ld.councgel for thé petiticner

and on perusal of the application and annexures ther:toe we diract,
any appointment to the. post of EDBPIM/

abide by the result of the Case prov;dpd.
as partynftspondent in this Application,

.as an interim measure,that

-Kaiti Branch Qffice, shall

. the _,'appéintee is impleaded

Order passed this day, "shall be- communlcuued by the

petlulongrx to all the rQSpondnnts.
Plain Copy be handed OVOr to the 1d connsel for the

petitioner, C .
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(M, SMukherjee) - , _ ,
Member(A) L ' Vice~Chairman,
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